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Housing for Industrial W orkers

986. Shri Ghosal: Will the  M inister 
of Labour and Employment be pleas-
ed  to stale:

(a) w hether the Central Govern-
m ent have granted under the subsi-
dized Industrial Housing Scheme any 
money to the West Bengal Govern-
ment for building the industrial 
w orkers’ houses in Kadamtolla m the 
district of Howrah; and

(b) if so, w hat is the am ount and 
on w hat conditions?

The Deputy Minister of Works, 
Housing and Supply (Shri Anil K. 
Chanda): (a) and (b). A sum of
Rs. 5-76 lakhs (Rs 2‘88 lakhs as loan 
and Rs. 2-88 lakhs as subsidy) was 
sanctioned to the West Bengal Gov-
ernm ent for construction of 128 houses 
a t KadamtolJa for Industrial workers 
on the conditions prescribed in the 
Subsidised Industrial Housing Scheme. 
A sum of Rs. 5 18 lakhs (Rs. 2-88 
lakhs as loan and Rs. 2 30 lakhs as 
subsidy) has since been disbursed to 
the S tate Government.

Visas for Federal Republic of 
Germany

987. Shri Manabendra Shah: W ill
the Prime Minister be pleased to  state 
w hether it is a fact th a t Indian Na-
tionals visiting Federal Republic of 
G erm any are not required to  obtain 
visas excepting those who intend 
taking up a job or practical training?

The Prime Minister and Minister of 
External Affairs (Shri Jaw harlal 
Nehru): Among Indian nationals
visiting the Federal Republic of G er-
m any only those require visas who 
intend to take up employment, p rac-
tise a profession or establish a  busi
ness w ithin the confines 0/  tha t State.

Indian Foreign Service

C Shri Vasudevan Nair:
9 \ S h r i  Kunhan:

Will the Prim e M inister be pleased
to state:

(a) how many Indian Foreign Ser-
vice personnel were sent on proba-
tion to U K. m 1955-56 and 1950-57; 
and

(b) w hether any one was sent to 
any other country?

The Prim e M inister and M inister of 
E xternal Affairs (Shri Jawaharlal 
N ehru): (a) During 1955-56 four and 
during 1956-57 eight.

(b) During 1955-56—Indian Foreign 
Service Officers still on probation 
were posted to the following coun-
tries:—

1. Germany 1
2 Thailand 1
3 France 1
4 Pakistan 1
5. Russia 1
6. Switzerland 1
7. Egypt 1
8 Turkew 1
9. U.S.A. ]

10. Czechoslovakia 1




